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OPERATING IN DISTRIBUTION OF ELECTRICITY AT MUMBAI
{Under Regulation 36A11) ol the Insolvency and Bankruplcy Board of India

(Insalvency Resolution Process for Corporate Persons) Regi

RELEVANT PARTICULARS '
[ 1. Nomo of the corporate deblor dong | SNID Limited
with: PAN CIN LLP Mo Le0IniH1TPLC 15684
2. hddress of B regisiered offics B304, 5TH FLOOE, KOMINGOR CITY KIROL RDAD
LES MARG, KURLA (W) Mumbai Mumba City
1o 400K T IN
i, URL of websita hA
4. | Detalis of place where mageety of Bxed | Thare are no Flaed ssels
assals ata o |
5. | installed capacity of main prodicis iy
5EMiCES
6. - Cuanlity and viakae of ma Ekeciricity Distribution
| Bandces. soid in st fnancial year |
T, Nurnbsar of employees workmen g cham foem Workenen and Employess reoesed
50 far
8. Further delals including last avallable | Cirp, endiBgmal com
finandal staboments (wih schedules) of
w0 years, ists of creditors, reevant
dates for subsequent averts of the
process ane avalable |
q Ell’_:lrl|f| lor resoiulion ppicanls ke e -".l.'.-"lli-;!'lill COHT
section 25 71h) of the Cods is
availabie at |
10 Last date for receipt of expressionof | 2517 2022 (15 Days from (ke imvitation af Expression
rggst of Inkeeast)
11, Datie of isue of provisonal list of O or befoes (d 01,2023 (10 days from kst dale of
prospecinl meclubon apphcants Subiession of EQI)
14, Last dase for submisson of ohyechors | 0001 2023
o prowvsional |52
13 Procass emmad 1D o submé ECE Chrp. sndiTigmai com
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